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THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI PAT-
TABHI RAMA RAO) : (a) Ths distribution 
of work between the A.G's office at Bombay 
-and that at Nagpur has been made on func-
tional-cum-geographtcal basis. In so far as 
entitlement functions are concerned, the office 
at Nagpur has jurisdiction over Vidarbha 
and Marathwada Regions. 

(b) No. 

(c) No such proposal is under considera-
tion at present. 
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Opening of Branches of Banks in 
Villages of West Bengal 

3337. SHRI AJIT KUMAR SAHA I 
Will the Minister of FINANCE be pleased 
to state; 

(a) the criteria for opening branches of 
banks in the villages ; 

(b) whether the Government are aware 
that the number of branches of banks in the 
villages of West Bengal is not sufficient; 

(c) the reasons for not opening branches 
in the villages in West Bengal by the 
nationalised banks; and 

(d) the number of vmages in West 
Bengal having a bank as compared to the 
other States, State~wjse detaiJs thereof at the 
end of 1982 ? 

THE DEPUTY MINISTER IN THE 
MIN]STRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) During 
the current branch licensing period, covering 
the three years 1982.83 to 1984~85, branch 
ex.pansion in r ural and setJ'li·urban areas is 
being planned with the objective of attaining 
a banking coverage of, on an average, 17,000 
people per branch in rural and semi-urban 
areas by March 1985. The centres for 
location of branches at rural/semi-urban 
centres are finali ed by the Reserve Bank of 
India in consult ation with the State Govern .. 
ments and the banks. Primary responsibility 
for opening these branches in rural areas 
is to be borne by the Regional Rural Banks 
in the distr icts of their operations. 

(b) to (d) Data reporting system of the 
Reserve Ban k of India does not yield 
information in the manner asked for. 
However, a statement showing State.wise and 
populati on groupwise number of bank 
office. in India as on 31 st December 1982 is 
set out in the attached statement. As at 
the end of December 1982, the commercial 
banks had 40828 branches functioning in 
the country of which 21648 were located at 
rura] centres. Corresponding figures for 
West Bengal are 2557 and 1082 branches 
respectively. The bank branches are 
expected to cater to the banking needs of not 
only the centres wnere these are located but 
also of the villages in the surrounding 
areas. While the branch network of the 
rural and semi .. urban areas is being streng-




